
 

LEGISLATIVE ASSEMBLY 
NATIONAL CAPITAL TERRITORY OF DELHI 

REVISED LIST OF BUSINESS 
Wednesday, 18 January 2023 / 28 Paush 1944 (Shaka) 

11.00 A.M. 
 

1. Special Mention (Rule-280) : 
The following Members to raise matters under Rule-280 with the permission of the Chair : 

1. Shri Rajesh Gupta 
2. Shri Jai Bhagwan 
3. Shri Jitender Mahajan 
4. Smt. Pramila Dhiraj Tokas 
5. Shri Rituraj Govind 

6. Shri Akhilesh Pati Tripathi 
7. Shri Vishesh Ravi 
8. Shri Madan Lal 
9. Shri Surender Kumar 
10. Shri Ajay Dutt 

 
 

2. Papers to be laid on the Table: 
 

Shri Manish Sisodia, Hon’ble Deputy Chief Minister to lay copies of the following on 
the Table of the House: 

1. Annual Accounts Report of Delhi Electricity Regulatory Commission for the 
Financial Year 2020-21 (Hindi & English Version). 

2. Notification No.F.11(1938)/DERC/2021-22/7263/196 dated 25/04/2022 regarding 
Delhi Electricity Regulatory Commission (Forum for Redressal of Grievances of the 
Consumers and Ombudsman) (First Amendment) Regulations, 2022 (Hindi & 
English Version).  

 

3. Consideration and Passing of Bill : 
Shri Manish Sisodia, Hon’ble Deputy Chief Minister to move that ‘The Delhi Goods & 
Services Tax (Amendment) Bill, 2023” (Bill No. 01 of 2023) introduced in the House on 
17th January, 2023 be taken into consideration. 
Also to move that the Bill be passed. 

 

4. Short Duration Discussion (Rule-55): 
I. Shri Saurabh Bharadwaj 

Shri Kuldeep Kumar 
Shri Bhupinder Singh Joon 
To initiate discussion on “Questionable role of Hon’ble Lt. Governor in election of 
Mayor after MCD elections, 2022”. 
 

5. Presentation of Report : 
Shri Akhilesh Pati Tripathi 

     Shri Saurabh Bharadwaj  
to present the First Interim Report of Committee on Petition. 
 

6. Short Duration Discussion (Rule-55): 
II. Smt. Atishi 

Shri Madan Lal 
Shri Jarnail Singh  
To initiate discussion on “Steps to improve law and order situation and women 
security in light of the recent gruesome death of a girl in Kanjhawala”. 
 

7. Calling Attention (Rule-54): 
Shri Rajendra Pal Gautam, Hon’ble Member to call the attention of the Hon’ble 
Deputy Chief Minister on "deteriorating law & order situation in Delhi due to drug 
trafficking & increasing drug addiction in youth". 
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